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Defective Case Register from 2025-06-12 to 2025-06-12

Sl.NO. Filing No Advocate for
Petioner/Caveator

Date of
objection Defects as per S.R.

1 D-WP(C)/21627/2025 MANOJ
PANIGRAHI

2025-06-
12

4-AFFIDAVIT/VERIFICATION NOT PROPER.

Paragraph not correctly mentioned in the
affidavit.

2 D-WP(C)/21631/2025 MANOJ
PANIGRAHI

2025-06-
12 Date of copy of memo not tally with Index.

3 D-CMP/23379/2025 BIPIN KUMAR
NAYAK

2025-06-
12

Defendant no-2 in the Trial Court not made
Party in this Petition.

4 D-
ABLAPL/16752/2025

SUNIL KUMAR
PANDA

2025-06-
12

1. In prayer portion of the A. bail Application is
totally mismatch with cause title

5 D-WP(C)/22715/2025 MANOJ
PANIGRAHI

2025-06-
12

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Date Copy of representation vide annex-17 not
tally with Index.Page 64 not partial neat.

6 D-WP(C)/23651/2025 ASHOK KUMAR
BEHERA

2025-06-
12

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

7 D-
BLAPL/17517/2025

TUKUNA
KUMAR
MISHRA

2025-06-
12

9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

.Receipt Showing Serv.copy To Vigilance not
Filed.

8 D-
BLAPL/17591/2025

SUSHANTA
KUMAR JOSHI

2025-06-
12

Name of the Petitioner no-2 not mentioned in the
Rejection order.

9 D-
BLAPL/16770/2025

SMRUTI
RANJAN ROUT

2025-06-
12

1. As per rejection order under Annexure-
2,G.R.Case no. not mentioned in the cause title.

10 D-
ABLAPL/16876/2025

TARA PRASAD
MOHAPATRA

2025-06-
12 1. Annexure is not attested by Advocate

11 D-
ABLAPL/16885/2025

TARA PRASAD
MOHAPATRA

2025-06-
12 1. Page no-10 is not neat and legible

12 D-
ABLAPL/17001/2025

TARA PRASAD
MOHAPATRA

2025-06-
12 . Annexure is not attested by Advocate

13 D-
ABLAPL/17071/2025

PRAVASH
CHANDRA
JENA

2025-06-
12 1. In annexure, page-no-12 to 15 is not legible

14 D-
ABLAPL/17563/2025

JAJATI
KESHARI
KHUNTIA

2025-06-
12 1.Page no.7 filed a twice in petition.

15 D-
BLAPL/17066/2025 ASHOK DAS 2025-06-

12

Name of deponent not correctly mentioned in
Declaration.Name of lower pending not correctly
mentioned in cause title.

16 D-
BLAPL/17248/2025 MAHES DAS 2025-06-

12
Age of the petitioner not tally with Rejection
order and cause title.

17 D-
ABLAPL/17261/2025

SMRUTI
RANJAN ROUT

2025-06-
12

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
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1. Page no15 not neat and legible.2.Signature of
the petitioner no.4 on V.nama does not tally with
cause title

18 D-WP(C)/23259/2025 ADHIRAJ
MOHANTY

2025-06-
12

1. Paragraph no. not correctly furnished in the
declaration of I.A.

19 D-
BLAPL/17457/2025

BISWAJIT
MOHANTY

2025-06-
12

14-NOT PROPERLY INDEXED.

Date not correctly mentioned in annexure-5and
para8.

20 D-WP(C)/23475/2025 ABHIRAM
SWAIN

2025-06-
12

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. No of Revenue Misc.Case under Annexure-2
does not tally with Index and para-6 of the
petition.2.Copy of R.S.D.No.1275 dated
04.02.83 under Annexure4 does not tally with
index and para-6 of the petition.3. Synopsis and
date Chart not alphabetic paginated in index.4.
Page nos.33 34 47 50 and 57 to62 not neat and
legible.

21 D-WP(C)/23562/2025 ABHIRAM
SWAIN

2025-06-
12

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1. Page nos.18 21 and 22 not neat and legible.

22 D-
CRLMC/16499/2025

PRASANTA
KUMAR SAHOO

2025-06-
12

4-AFFIDAVIT/VERIFICATION NOT PROPER.

Paragraph not correctly mentioned in the
affidavit.Page 27 not neat.

23 D-
CRLMP/17594/2025

RESHMA
BEHERA

2025-06-
12 Address of op-1 not furnished.

24 D-WP(C)/23550/2025 PRATIK DASH 2025-06-
12

4-AFFIDAVIT/VERIFICATION NOT PROPER.

1. Name of Father of the deponent on affidavit
not correctly furnished on declaration.

25 D-WP(C)/21911/2025
SOUMYA
RANJAN
MOHANTY

2025-06-
12

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Page no 17 to 19 not neat.

26 D-
ABLAPL/17102/2025

PRAVASH
CHANDRA
JENA

2025-06-
12 1. In Annexure-1, page no 11 to 14 is not legible.

27 D-
ABLAPL/17273/2025

ANJAN KUMAR
BISWAL

2025-06-
12

1.Name of the deponent in the affidavit is not
tally with cause title

28 D-WP(C)/23458/2025 SIBA PRASAD
SWAIN

2025-06-
12

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

Welfae fee of Rs.50/- not paid.

29 D-WP(C)/21748/2025 TAPAN KUMAR
BISWAL

2025-06-
12

1.Annexure no 11 and 12 not mentioned in
petition.

30 D-WP(C)/22427/2025 RAMESH
KUMAR SAHU

2025-06-
12 Age of petitioner no 13 not mentioned

31 D-WP(C)/23561/2025
DEEPAK
RANJAN
SUNDARAY

2025-06-
12

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Page nos . 41 to 54 not neat.



32 D-WP(C)/23536/2025 SURAJIT
MAHANTA

2025-06-
12

1 .Vakalatnama not properly filled up .2
.Petitoner no .1 and 2 have not sworn affidavit in
writ petition .

33 D-CRLA/17444/2025 BIPIN KUMAR
NAYAK

2025-06-
12 Code Indicated but not correct .

34 D-
ABLAPL/16864/2025

JYOTIRMAYA
SAHOO

2025-06-
12 1.Page no -10 is not marked in the Annexure-1

35 D-
CRLMC/17270/2025

BINAYAK
MOHANTY

2025-06-
12

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

36 D-WP(C)/23468/2025 SIBA SANKAR
SAMANTARAY

2025-06-
12

1-COURT FEE IS DEFICIENT.
14-NOT PROPERLY INDEXED.

SRP case no. not correctly mentioned. Date not
correct in annexure-3 in averments .

37 D-WP(C)/22809/2025 BANSHIDHAR
SATAPATHY

2025-06-
12

4-AFFIDAVIT/VERIFICATION NOT PROPER.

1.Paragraph not correctly mentioned in the
affidavit. 2..Subject Code incorrectly Mentioned

38 D-
BLAPL/17042/2025

SOUMYA
RANJAN DAS

2025-06-
12

This case related sexual offence the name of
victim deleted from petition put up SR thereafter.

39 D-
BLAPL/17086/2025

PRAVASH
CHANDRA
JENA

2025-06-
12

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

Honble Court not tally with Cause title and
Rejection order.C.T and P.S no not mentioned in
the Rejection order.Page 21 not partial neat.

40 D-WP(C)/22818/2025 SAPAN KUMAR
PAL

2025-06-
12

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

41 D-
BLAPL/17242/2025

BIRANCHI
NARAYAN
MOHANTY

2025-06-
12

Honble Court not tally with cause title and
Rejection order.

42 D-
RVWPET/22918/2025 BIKASH JENA 2025-06-

12 Index not properly page marked.

43 D-
ABLAPL/17445/2025

AMBIKA
PRASAD
MISHRA

2025-06-
12

1.Receipt Showing Serv.copy To Vigilance not
Filed. 2.Petition not correctly addressed to
Honorable Court

44 D-WA/23118/2025
KRUSHNA
CHANDRA
DASH

2025-06-
12

W A be confined to one judgement passed in w
p(c) -26053/2024. Put up for further S .R
thereafter .


